
September, 1.917.) 

An ,A& to  amend the Indian Trusts Aat, 
'6882. 

RERE A 8  it is expedient to amend the Indian W Trusts Act, 1882 ; I is hereby enacted as 11 of 
follows :- 

$hart titb. I. This Act may he aa l ld  the Indian Traats 
(Amendment) Act, 1917. 
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